FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR
LABHANSHI MULTITRADE PRIVATE LIMITED
OPERATING IN BUSINESS OF EXTRACTION OF SOYABEAN OIL, SOYMEAL
& TRADING OF AGRICULTURAL COMMODITIES

AT
SURVEY NO. 2047, GRAM PIVDAY, KAMPEL ROAD, LOHAMANDI, INDORE -
452001
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
No.

1. | Name of the corporate debtor along | Labhanshi Multitrade Private Limited

with PAN & CIN/ LLP No. PAN: AADCL4478M
CIN:U93000MP2017PTC044465

2. | Address of the registered office Registered office: 206, Sonam Plaza

Chitawad Road, Sajan Nagar, Indore,
Madhya Pradesh, India, 452001

URL of website Not available

Details of place where majority of | Factory Address: Survey No. 2047, Gram

fixed assets are located Pivday, Kampel Road, Lohamandi,
Indore - 452001

5. | Installed capacity of main | The factory premises of the CD are spread

products/ services over approx. 66,000 sq. ft. with
warehousing facility within the premises.
Machineries  for  processing  and
extraction of soybean oil with an
estimated installed capacity of approx. 50
MT per month is also available in the
factory premises.

6. | Quantity and value of main | As per last available audited financial
products/ services sold in last | statements for FY 2022-23, total revenue
financial year from operations were INR 27,254.20 Lacs.

7. | Number of employees/ workmen | Nil

8. | Further details including last | The financial statements and other details

available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

of the CD can be obtained by sending an
email at cirp.Imtpl@gmail.com

List of creditors is available on the
website of IBBI:
https:/ /ibbi.gov.in/claims/claim-
process/U93000MP2017PTC044465




9. | Eligibility for resolution applicants | Eligibility ~criteria is mentioned in
under section 25(2)(h) of the Code | detailed Expression of Interest document
is available at URL: which can be obtained by sending an

email at cirp.Imtpl@gmail.com

10. | Last date for receipt of expression | 08/06/2026, till 05:00 PM
of interest

11. | Date of issue of provisional list of | 18/06/2026
prospective resolution applicants

12. | Last date for submission of | 23/06/2026
objections to provisional list

13. | Date of issue of final list of | 03/07/2026
prospective resolution applicants

14. | Date of issue of information | 08/07/2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of | 07/08/2026, till 05:00 PM
resolution plans

16. | Process email id to submit | cirp.Imtpl@gmail.com
Expression of Interest

17. | Details of the corporate debtor’s | The financials of the Corporate Debtor
registration status as MSME suggest that it falls under the category of

MSME as per the notification dated
21/03/2025. However, the exact details of
the registration is yet not available with
the RP.
Sd/-
MVKIPE LLP
(Represented by its Designated Partner Mr. Mangesh V. Kekre)
IBBI Reg. No: IBBI/IPE-0134/IPA-1/2022-23 /50028
Office No. 607A, Chetak Center, 12/2 RNT Marg,
Indore (MP) 452001
Date:23/05/2026 Resolution Professional - Labhanshi Multitrade Private Limited

Place: Indore

AFA Valid till 31/12/2026
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Dalit woman alleges gang rape, forced conversion

Online Report
NEW DELHI

WATERSHED | The facility, built at a cost of around Rs242
crore, is scheduled to be inaugurated in July

tempted to forcibly convert
her religion in the Batla House

ar desert gets lifeline
According to the complaint,

the woman came in contact

edly discovered that his real
name was Faheem. The ac-
cused allegedly told her he be-

CORRIGENDUM

longed to a financially well-off
Hindu family and intended to
marry her.

A 23-year-old Dalit woman
has alleged that she was ab-

with big water reservoir

Manish Godha
JAIPUR

The Thar Desert in Jai-
salmer now has a man-

ducted, gang-raped and sub-
jected to brutal torture by a
group of men who also at-

with a man identifying him-
self as Sahil through social
media in 2021. She later alleg-

WESTERN RAILWAY EXTENDS TRIPS
OF SPECIAL TRAINS

ORIGINATING &

l

PIRAMAL
Piramal

Finance

FINANCE LTD.

CIN: L65910MH1984PLC032639
Registered Office: Unit No.-601, 6th Floor, Piramal Amiti
Building, Piramal Agastya Corporate Park, Kamani Junction,

Opp. Fire Station, LBS Marg, Kurla (west), Mumbai-400070

T +91 22 3802 4000

Branch Office: 503-505 Floor,Airen Heights Sch No.54,PU-3, Vijay Nagar,Indore-452010.
Refer to the advertisement of the E-Auction Sale Notice published in Free Press (Eng.), Indore
Edition published on 13-05-2026 under the following Borrowers & LAN No. We wish to mention
that due to an inadvertent mistake in the Auction Date, was published incorrect Auction Date,
We therefore, request to read the correct details. Please read the below mentioned details.

made lake that will supply EXTENDED 5 W c

water to the districts of Jai- ' INATION TION UP No. Borrower Name & Loan Account No. Aucton Bate | Aucton bate

salmer and Barmer round 3 \\ MUMBAI CENTRAL - INDORE R 1 | Rajulal Gurjar - 20900042357 & 20900042396 28.05.2026 29.05.2026

the year. o \ 09085 (Bi-Weekly) Monday, Friday 27.07.2026 Date : 23.05.2026 Sdi- (Authorised Officer)
Built by the state Water == % INDORE - MUMBAI CENTRAL Place : MP Piramal Finance Limited.

Supplies Department, the = 09086 (Bi-Weekly) Tuesday, Saturday 28.07.2026

lake stretches around 28km 3 g MUMBAI CENTRAL - AHMEDABAD INVITATION FOR EXPRESSION OF INTEREST FOR

in length, with a depth of ] 09087 (Weekly) Wednesday 29.07.2026 LABHANSHI MULTITRADE PRIVATE LIMITED

33ft and a storage capacity  Workis underway on mega reservoir in Thar desert AHMEDABAD — MUMBAI CENTRAL T IG I e op  ET BIrs Ay U TMEAL &

of 1.41 billion litres of water. 09088 (Weekly) Thursday 30.07.2026 SURVEY NO. 2047, GRAM PIVDAY, KAMPEL ROAD, LOHAMANDI, INDORE - 452001
To prevent the desert soil uled shutdown, known as will be discharged down- (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

from absorbing the stored  Naharbandi, once every stream through the channel. For detailed information regarding timings, halts and composition, o RETEVANTIDARIICUNARS
water, a special 300-micron  year for one month for The department claimed passengers may please visit www.enquiry.indianr. i 1. |Name of the corporate debtor Labhanshi Multitrade Private Limited
plastic sheet has been laid  maintenance. As a result, that, given its location in a along with PAN & CIN/ LLP No. PAN: AADCL4478M
across the lakebed. The lin-  Barmer and Jaisalmer face  desert region, the project is The booking for WESTERN RAI LWAY 5 e o e ereg o e LAD e
. . _ _ . e the eXtended trl s of the above tralnS . ress of e registered office e.gls lered Ol |ce.. , 90Nam Plaza
ing acts as a barrier, pre acute water shortages dur likely to be the largest artifi p wr.indianrailways.gov.in Chitawad Road, Sajan Nagar, Indore,
venting the water from  ing the period. cial lake in Asia, as such a " PR?Spens fl’tom §3OI5R'LC’:(_)|%6 atb ’ Like us EfacebookcomlWesterany . _ Madhya Pradesh, India, 452001
seeping into the ground. “Until now, there was no  vast expanse of open land is | |2 counters & on Ik webslte. &  B4XcomWesternRly - | URL of website _ Not available
T%e glake willgserve as a  large-scale storage facilit not avari)lable elsegvhere The above trains will run as Follow _ [ instagram comWesternRly “ fpaj"s Off e |Wherfdm ertyef :'aztor KAddreTsr; SL;NLethOI 20;1'7' orem
; . & & Y 0 ; : Special Train on Special Fare. uson: [Ehttps:/www.youtube.com/@WesternRly ed assets are locate waay, Fampe road, ehamand,
reservoir for rainwater  available to store water for The facility, built at a cost [Qhttps:/ibitlyMesternRailwayOfficial Indore - 452001
channelled through the In-  use during these mainten-  of around Rs242 crore, is oo . 5. | Installed capacity of main The fatory premises of the CD are spread
; arous ns . . ’ PLEASE CARRY ORIGINAL ID PROOF FOR ALL RESERVED TICKETS products/ services over approx. 66,000 sq. ft. with
dira Gandhi Canal. The ance periods. The necessity ~ scheduled to be inaugurated warehousing facility within the premises.
water will then be pro-  for this project arose specifi-  in July 2026 after the com- "’;“h‘ge”es 50'g;DCeSSi;‘_gaTddéx“?Cltlif’g
. . . . . .11 of soybean oll with an estimated Installe
cessed through a filtration  cally to address this persist-  pletion of the water-filling Koo RIRSEIIOETs P e BankYA Canara Bank, Specialised ARM Branch, E-AUCTION capacity of approx. 50 MT per month is
plant and supplied to house-  ent water supply issue and  process. “ = A Govt. o nda Undertaking Plot no. 4, PSP Area, Near AIIMS, (SALE NOTICE) also available in the factory premises.
holds across Barmer and  the lack o adequate sorage [ ] Sakl Nagar Bopa .- D90AT 44 S e L e il
Jaisalmer. The initiative is infrastructure,” ULl WESTERN RAILWAY- RATLAM Appendix-IV-A [See provisio to rule 8(6) & 6(2) | financial year fom operations were INR 27,254.20 Lacs.
expected to provide a con-  said. “E-TENDER NOTICE” SALE NOTICE FOR SALE OF MOVABLE & IMMOVABLE PROPERTIES 7. | Number of employees/ workmen | Nil ]
tinuous water supply round The lake has been inte- [SR. CDO/IND invites E-Tenders through| |E-auction Sale Notice For Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement 8 z:;t”’;el:l:‘f*itﬁ;':c';ﬁ"s‘g:egrf;tts (with Z?f&”ggi‘:'ﬂ%?ig‘;?i;;‘; ;’;:irmd;::'s
theyear 0 0 population of - grted with the Indira Gan- |E1e1ders s Terer, Nl |of St st a2 i o ) L ) e ey ot Cxwoummtab 2z | | S ™ |
five mllllqn peop.le. dhi Ca.nal, which .charmels packet system, closing date & Time -| |immovable properties mortgaged / charged to the secured creditor, the Possession of which has been taken by the authorised creditors are available at URL: Ig'fsltBoBfl:Crﬁggg:r/s/'iisi‘_lzgi?r:jg;;:‘:/gz?;[te
Executive Engineer Ram-  water into the region from |1s.06.2026 16:00 Hrs. Bidders will be able| | officer the Canara Bank (secured creditor) will be sold on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS” & WHAT EVER orocess/USB00OMP2017PTC044465
pal Mundhiyara of the Punjab. An escape channel [tosubmittheir bids up-to closing date and| [THERE IS” on 15/06/2026 for recovery of bank dues to the Canara Bank (secured creditor) 9. |Eligibility for resolution applicants | Eligibility criteria is mentioned in detailed
Water Supplies Department  already existed to connect [ime °’t"t>;-l_ Mta“‘;a' °ffedrs are ”°:] a”OWedl Name and address Demand Notice Dt.] Reserve Price under section 25(2)(h) of the Code | Expression of Interest document which
. . . . . _ |against this tender, and any such manual Descriptinn of Property Possession Dt. EMD Amt. is available at URL: can be obtained by sending an email at
said the Indira Gandhi the site with the canal. EX- | for received shall be ignored. If for any of the Borrower & _Possession Dt. | ___EMU Amt. epimtoiegmalloom
Canal undergoes a sched- cess water from the canal |reason the scheduled date of opening of Guarantors Outstanding Amt. | Bid Increment Amt 10. | Last date for receipt of 08/06/2026, till 05:00 PM
tender is declared a holiday, then the| |Borrowers : . Prakosth No 205, Second Floor, Vishal Trinity| 11.07.2025 z expression of interest
tenders will be opened at the next working| |IM/S Rudraksh Tradmg Building at Plot no. 24, Peki (East part) 24-B, 24.09.2025 | 50,00,000/- 11. |Date of issue of provisional listof | 18/06/2026
= = day of the holiday. Name of the work with| (Company Prop: Mr Scheme No. 31, Sapna Sangeeta Main Road, 2s on 21/05/2026 —_— prospective resolution applicants
A mer clerlc u shes "or its location : AMC of Integrated Security| [ Abhimanyu Agrawal Indore, Madhya Pradesh (452001) Area: 480 Sq. z \ 12. | Last date for submission of 23/06/2026
and Surveillance System - Annuall |111 Misaal Plaza 224 Tilak |f. (Furniture And Fixtures Not Included) §2.82.311.06 5,00,000/- T oojections 1o prodeions et 0376772026
m Maintenance Contract (AMC) for CCTV| | path Indore M.P. 452006 Boundaries As Per Deed: East : Staircase and et charto 10000 : pfosep‘;c'tfvs:fe‘;ol&aon'zp‘;licants
System fitted in LHB Coaches at Cpachlng Mr. Abhimanyu Agrawal S/o Lobby, West : Other Property , North : MOS of| * Merest & charges ’ 14. | Date of issue of information 08/07/2026
Depots Indore and DADN fora period of 12{ | pjpagp Agrawal building, South : Flat no 203 Physical Possession memorandum, evaluation matrix o
PTI nity and deserves respect and Efjr”,f hfeisezzri\il?sggCF/eF:Cchguldseclze:: BAANKNET PROPERTY ID: CNRBRUDRAKSH and request for resolution plans to
yandc : p Appr‘;x o o work - 23450859 08, COORDINATES: 22.42025, 75,52055 Lo | Prospective esoluton appiicars S
JAIPUR constltutlonla U eberiy S uoa SRl Il | ;! ciate for submission of online bids is on or before 14/06/2026 upto 5.00 p.m. =2 f::;ﬁf‘i;enlerasn”sbm'ss"’” of /08/2026, tll 05:
) ) ) ~ Heappea edto Prime Min- 169200/. completion period of work : 1| [N R L AR L R R R R D L ) 16 Process email id to Submt cirp Imtpi@gmail.com
Ajmer Sharif cleric Syed Sar-  ister Narendra Modi to con- |year from date of issue of LOA. Address| | 1) The intending bidders shall deposit above mentioned Eamest Money Deposit (EVMD) being 10% of the Reserve Price in E- Wallet of Expression of Interest
war Chishti on Friday urged vene a special session of [of the office from where the tender 'Q{A_I/%;'S\E#“aqﬁe Privatetlain:itled (baam;_"el-gqmt)hpon?c: dli'lrelftly or bl}; Qeneratlng tzedctha”?g'éhergi”'to'deDOSit the EMD through 17. | Details of the corporate debtor's | The financials of the Corporate Debtor
; : ; : opened : Office of the SR. CDO/IND, In the account details as mentioned in the said challan. on above mentioned date of bid submission. registration status as MSME suggest that it falls under the category of
the Centre to declare the cow  Parliament to bring legislation V\;’estern Railway, Ratlam division. Date &| | 2) The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on the sale being knocked down . Msg,ag as per the notification dates ’
as the national animal andim-  declaring the cow the national |fime for submission : Closing Time| | hits/thtér fgvour tz|11nd dthe belltlanc?j wgthihr! 15 ﬂaﬁsbfr(fm:f tnte éiate of confirmation of sale. If the successful bidder fails to pay the sale price 21/03/2025. However, the exact details
, . : : R > ' as stated above, the deposit made by him shall be forfeited. bt ; ;
plose ﬁ natlorandle bfan on lt.s anﬁmal. Itis lmpoll;tangﬁ) Sef1 '1) :r.t(i):l;ét::s& :‘2’;::2 b':;& I‘:LZE::Q 3) All charges for conveyance, stamp duty/GST registration charges etc, as applicable and any taxes, revenue/dues to any local authority 3: eth:Pregstranon is yet not available with
slaughter and sale for sacri- who supports such a bill an ‘| | etc shall be borne by the successful bidder only :
fice who opposes it." Chishti said, |Tender documents can also be| |4) For sale proceeds of Rs. 50,00,000 (Rupees Fifty lacs) and above, the successful bidder will have to deduct TDS at the rate 1% on the Sd/-
g L ) pp ’ > |downloaded from the GEM. website, Any| | Sale proceeds and submit the original receipt of TDS certificate to the Bank. MVK IPE LLP
The cleric's appeal days adding that the issue should |other information required by the tenderer| | For detailed terms and conditions of the sale please refer web portal : http://BAANKNET.com or may contact - Chief Manager, (Repr d by its D d Partner Mr. Mangesh V. Kekre)
ahead of Eid-ul-Azha on May rise above politics and be |can be obtained from the office of Sr| |SPLSD ARM Bhopal, Canara Bank, Plot no. 4, PSP Area, Near AlIMS, Saket Nagar Bhopal. Contact no. 8989014648, IBBI Reg. No: IBBI/IPE-0134/IPA-1/2022-23/50028
ichti qai : : CDO/IND during the working hours. 8057766078, 9691096410, 9123403299 (BHOPAL), 7905027805 (JABALPUR AND BILASPUR), 7683068902 (RAIPUR), Office No. 607A, Chetak Center, 12/2 RNT Marg, Indore (MP) 452001
i&l ghghtl sal(ﬁ that thg cgf\.zv v1fewed from lthhe perspectlvg snp.os7| | 9140476074 (GWALIOR), 9830130770 (INDORE), 8073562754 (BHOPAL) during office hours on any working day. Date:23/05/2026  Resolution Professional - Labhanshi Multitrade Private Limited
olds deep religious signifi- of communal harmony an ] . . : AFA Valid till 31/12/2026
holds decp religious signifi- y Y T oerrey | Date: 21.05.2026, Place: Bhopal AUTHORISED OFFICER, CANARABANK | | piace: indore ali tl 31/12/

cultural respect.

Manijhi attacked

Roxe Y0 " CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office: “CHOLA CREST”, C54 & 55, Super B-4, Thiru.Vi.Ka Industrial Estate, Guindy, Chennai - 600 032.

Enter a better life

'

q

Bandhan
Bank

\

Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

I
u
in Gaya, escapes E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES | SYMBOLIC POSSESSION NOTICE
4 E-auction Sale Notice for the Sale of Immovable Assets under Securitisation and Reconstruction of Financial Assets and NOTICE is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
Enforcement of Security Interest Act, 2002, r/w rule 8(6) of Security Interest (Enforcement) Rules, 2002. (Rule 8 &9) Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice to the borrower(s) on the date mentioned against
un ur . A . L . . the account stated hereinafter calling upon them to repay the amount within 60 days from the date of receipt of said notice. The borrower(s) having failed to repay the amount,
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below notice is hereby given to the public in general and in particular the borrower(s) that the undersigned has taken the symbolic possession of the property described herein below under
Dheerai Kumar described immovable properties mortgaged to the Secured Creditor, the Symbolic possession of which has been taken by Secliond1 3(|4) qfl':hehsaid Act read vs:jith Rulzs ?f the S'ayi1d Fll_lules on the dat‘?l rrgentiogpd againsht thehaccounft. I‘hegorrl?vaer(sl')‘in particular and the public in gegerall_ll is herell?‘y cau(ioa]ﬁd
i i i imi ; not to deal with the property and any dealing with the property will be subject to the charge of the Bank for the amounts, interest, costs and charges thereon. The
PATNA tahseCAhuotlgcr)]:::ga%ﬂﬁi;gggnlﬂf;‘]grl‘:?r?zlair:elg\cl)ﬁ'lst?nenlflﬁ‘]r:tigI'rlltl’:gcseegi'gldnggelt_slTv:ltlebdet:;(?iwsAsz":‘! ai;i;e:;ﬁd‘p:srel:vigzz borrowers'/mortgagors’ attention is invited to the provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets.
is”, and “Whatever there is” basis through E—Aut?tiony ’ ’ game of b%lrrlt-)wer(s), Description of the property mortgaged (Secured Asset) Bate ofd Eate of Symbolic OlsdAmount as
’ . uarantor & Loan eman ossession on date
Union Minister and Itis hereby informed to General public that we are going to conduct public E-Auction through website https://bankauctions.in/ Account No. Notice Notice of Demand Notice
. . Account No. and Reserve Price / Mr. Sakib Mansuri All that piece and parcel of property at Ward No. 01 Patwari Halka N-O2 Harki Bedi Mohalla November May 19, 2026 Rs.7,13,715.23
Hindustani Awam . Amount D ipti f the | bl _' Mrs. Kherun Bee tehsil Anjad Dist- Barwani- Madhya Pradesh 451556 admeasuring 74.34 Sq. Mtr. / 800 Sq. Ft. | 18, 2025 (As on November
Name of borrower, " escription of the Inmovable EMD / Bid " . X i A .
ha (HAM) lead y Outstanding Property [Secured Asset] Mr. Alim Mansuri Owned by Mrs. Kherun Bee and same bp\:mded as under: North: Uda'l Singh Land 433/27, East: 11, 2025)
Morcha ( ) eader Co-borrower, Mortgagors perty Increment Amount 20008460000181 | Plot of Roop Kumwar Bai, West: Remanining Land 433/7, South: Joint Holder Land 433/7

Jitan Ram Manjhi on

Loan No. TL01IND0000063994.

All the part and parcel of the Property Situated At-Land

Place: Barwani

Friday was targeted
by a stone-pelting
youth during a public

1.M/s. Sonu Traders, (Borrower)
Nageshwar Marg, Ward No. 07,
Maheshwar, Khargone,

Madhya Pradesh - 451 224.

Survey No.324/1/3/2, Rakba 0.0222 Hect./Area 2388 Sq.ft.,
324/1/3/1/2, Rakba 0.0140 Hect./Area 1512 Sq.ft. Total
Rakba 0.0362 Hect./Area 3900 Sq.ft. P.H.No. 23, Ward No.
07 Nageshwar Marg Maheshwar Tehsil Maheshwar Distt

\Date: May 23, 2026

Authorised Officer
Bandhan Bank Limited J

AXIS BANK LIMITED **®

programme in Gaya

2.Mr. Paramjeet Singh

S.
Khargone (M.P). 1,01,56,000/-

Trident, PU-4, Block-B, Near Metro tower Indore - 452001.

ing and Payment Group (Local Office/Branch): Axis Bank Ltd-RAC, 3rd

L. 3 Rs. Land S No. 324/1/3/2, Rakba 0.0222 He. / 2388 sq.ft.
district. Bhatiya, (Co Borrower) 8559071/ |221.93 sqmir. Boundaries: East: Road And Plot of Rs. POSSESSION NOTICE UNDER RULE 8 (1) (For Immovable Property)
The incident took 2”’5- gurptreelt,K(Co Borrower) ason |Patidar, West: Mali Samaj Dharamshala And other House, |  10,15,600/- WHEREAS the Authorized Officer of the Axis Bank Ltd (Formerly known as UTI Bank Ltd.), having its Registered Office:"TRISHUL", Opp Samartheswar Temple, Near Law,
place when Manjhi ¢ r;- reetpal Rour, 17.11.2025 |North: Road, South: Self Land. Rs. Garden, Ellisbridge, Anmedabad- 380006, among other places its Branch office at Retail Lending and Payment Group (Local Office/Branch): Axis Bank Ltd-RAC, 3rd Floor,
y (Co Borrower) Land Survey No. 324/1/3/2, Rakba 0.0140 He. / 1512 1,00,000/- Dhan Trident, PU-4, Block-B, Near Metro tower Indore - 452001.., under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,

stood up to address a
gathering on the
premises of St. Tho-
mas English School at
Siswar village under
Khizarsarai block in
Gaya district. The
stone, however, did
not strike the union
minister as he es-
caped unhurt. How- |2
ever, the bodyguard
standing behind him

=N

SI.No.2 to 4 residing at:
Nageshwar Marg, Ward No.07,
Maheshwar, Khargone,
Madhya Pradesh - 451 224.

news/auction-notices
Mr. Amit Sharma—Ph. 7566766000.
THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) RULE 8 & 9 AND OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

E-auction Date and Time : 30
Last Date of Submission of EM|

Mese 1000 sq.ft. 92.93 sq.mtr. Boundaries:- East: Road,
West: Mali Samaj Dharamshala, North: Self Land, South:
Plot of Akhilesh and Arvind.

Land Survey No. 324/1/3/2, Rakba 0.0140 He. / 1512
Mese 512 sq.ft. 47.58 sq.mtr. Boundaries:- East: Land of
Santosh Patel, West: 19 Fit Road, North: Self Land, South:
Land of Kamal saraf.

26 - 11 AM to 12 PM (with unlimited exten
9.06.2026, Date of Inspection of Property : As per the appointment

. AllInterested participants / bidders are requested to visit the website https://bankauctions.in & www.foreclosureindia.com.
For details: help, procedure and online training on e-auction, prospective bidders may contact M/s.4 Closure, (Contact
Person: Mr. Nithesh Pawar, Ph. No. 8142000725, Email: nithesh@bankauctions.in).
For further details on terms and conditions please visit:- https://bankauctions.in/ & https://cholamandalam.com/
to take part in e-auction or contact Mr. Ashish Kumar Panda - Ph. 98195 38003 /

Date: 23.05.2026

Authorized Officer

2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice under Section
13(2) of SARFAESI Act calling upon the borrower / guarantors / Mortgagors:-

Sl
No

Name of the Applicant /Co - Applicant
Gurantors and Address

Liability in Rs

Properties offered Equitable Mortgage and Date of

Possession

1

1-M/S IQBAL AND SONS (THROUGH ITS
PROPRIETOR) 2- MR. IQBAL KHAN S/0
MR. CHAND KHAN MANSURI 3- M/S.
SHABNAM ENTERPRISES (THROUGH ITS
PROPRIETOR) 4- MR. IMRAN KHAN S/0
MR. IQBAL KHAN R/O.-Shop No 74, Krishi
Upaj Mandi Samiti, Shujalpur City, Shajapur
(Mp) — 465333.

Demand Notice Date: 28-JAN-2026

Loan Account No: 922030034820698

RS. 15,07,432.12 /- (Rupees
Fifteen Lakhs Seven Thousand
Four Hundred And Thirty-Two
Rupees & Twelve Paisa Only)
(this amount includes interest
applied till 20/01/2026) together
with further interest thereon at the
contractual rate of interest from
20/01/2026 till the date of repay-
ment. till the date of payment. till
repayment as also costs, charges
and incidental expenses, etc.

All That Piece And Parcel Of Land [First Charge By Way Of Equitable Mortgage Of Industrial Property
Situated Area 753 Sq.Mt. Plot No 45, Industrial Area Akodiya Road Shujalpur, Tehsil Shujalpur, District
Shajapur (M.P.), Tehsil Shujalpur (M.P.) In The Name Of M/S Shabnam Enterprises (Proprietor Imran Khan
S/O Mr. Igbal Khan)].(Applicable For All Facilites I.E. Production Credit, Kisan Samarth With
Acknowledged Copy Of Ps By The Vro/Sro And Copy Of Proof Of Charge Nothing On Rin-Pustika In Favor
Of Axis Bank For Sanctioned Amount) Together With All The Buildings And Structures Thereon, Fixtures,
Fittings And All Plant And Machinery Attached To The Earth Or Permanently Fastened To Anything
Attached To The Earth, Both Present And Future. In The Name Of M/S Shabnam Enterprises (Proprietor
Imran Khan S/O Mr. Igbal Khan). Bounded As Under - Boundaries :- East: Plot No. 44 M/S Srajan
Enterprises Shujalpur, West: Plot No 36 M/S Bharat Plastic Industries, North: Industrial Area Road
Shujalpur, South: Plot No 38 M/S Shabbir Industries Shujalpur.

Symbolic Possession : 18.05.2026

sustained injuries.

Place: Khargone Cholamandalam investment and Finance Company Limited.

DATE: 18.05.2026, PLACE: SHAJAPUR (M.P)

LIC HOUSING FINANCE LTD.

SD/- AUTHORIZED OFFICER, AXIS BANK LIMITED

REGD. OFFICE: 201, PUSHPRATNA PARADISE, 9/5 NEW PALASIYA INDORE - 452001 (M.P),
Tel: 0731-4028148, Website: www.medicaps.com Email: investors@medicaps.com
MEDI-CAPS LIMITED | CIN: L70100MP1983PLC002231

NC» MEDI-CAPS LIMITED

8% LICHFL

EXTRACT OF AU D'II'-II:IEED SJQE_PQ{-X#E egchglstgl;Jh%;Ea ;INggzcslAL RESULTS FOR ko -LLALLLE Area Office: Asha Dilpasand Imperial, Upper Ground Floor, Municipal No. 6/3,
r?egulation 27(1) (b) of the SEBI (LODR) Regulations 2(;'1'5 “ ) South Tukoganj, Street no. 01, Main Road of high Court, MG Road, Indore, M.P.,
» mount in Lakhs except EPS; -
STANDALGNE CONEOLIBATED Phone No. 0731- 4235259 Mob: 9039059605 Website: www.lichousing.com
QUARTER ENDED YEAR ENDED QUARTER ENDED YEAR ENDED
3103.2026 31032025 31032026 31032026 | 31032025 3103.2026 APPENDIX- (IV) RULE 8(1) POSSESSION NOTICE (IMMOVABLE PROPERTY)
PARTICULARS (AUDITED) (AUDITED) (AUDITED) (AUDITED) (AUDITED) (AUDITED)
Total income from operations (Net) 53.35 89.08 23059 344.94 696.35 1244.85 The undersigned being thg Authorised Officer oftheVLIC Hoqsing Finance Ltd. underthe Securi.tisation and R.econstruction of FinarTciaI Assets
Net Profit / (Loss) for the period (Before Tax, 32.73 23.60 1246 302.74 14483 30234 and Enforcement of Security Interest Act, 2002 and in exercise of Powers conferred under Section 13 read with Rule 3 of the Security Interest
Exceptional and/or Extraordinary items) (Enforcement) Rules, 2002, issued a demand notice calling upon the Borrowers. To repay the amount mentioned in the notice within 60 days
Net Profit / (Loss) for the period Before Tax (After -32.73 43.60 -12.46 302.74 144.83 -302.34 from the date of notice /date of receipt of the said notice together with further interest, incidental expenses, costs, charges etc. till date of
Exceptional and/or Extraordinary items) payment and / or realization. The Borrower having failed to repay the amount, notice is hereby given to the Borrower/ Guarantor/ Mortgagor
lglet Prtqﬂt/(lLos(j)/forEtr;e pe(;{od AtherTa;< (after -31.29 70.61 -13.87 304.18 171.84 -303.75 in particular and to the public in general that the undersigned has taken possession of the property described herein below in exercise of
Xceptional and/or extraordinary items, . . . . . . . .
Total comprehensive Income for the period [Comprising 4567 2535 37 28553 535 56649 pr?wersblc_opferred or|1.h|rr;n/hir unde.r Secc’;lon 13(2) Ortherfarl]d Actread wnf:jRuleg ofshe sal.thur:es on this yea_lil.‘bl'he Bg.rrowerlr? par:tlcularfa:d
Profit/(Loss) for the period (after tax) and other the publicin general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of the
comprehensive income (after Tax)] LIC HOUIS-ING FINANCE LTD. ; X -
Equity Share Capital 1247 1247 1247 1247.00 1247.00 1247 oan Name of Borrower s Demangl mount in
Reserves (excluding Revaluation Reserve as shown in the Nso A/c Number & Address Description of Property Possession ? Demand
Audited Balance Sheet of previous year) 0.00 0.00 5424.19 0.00 0.00 9914.18 . Notice Date Notice
Earnings Per Share (of Rs. 10/- each) (for continuing and 1./1120400002466 |Mr. KISHAN LALWANI, Ms|FLAT NO. 103, FIRST FLOOR, HITESH APARTMENT, 01.08.2023 | 23.94.167.00
g'SCme”UGd operations) 025 057 o1 ™ 158 ” 120400016357 | MEETA LALWANI ADDRESS FLAT |PLOT NO. 32, GOPAL BAGH, INDORE, MP area 738———— P RO
D o ' o ’ : 2 NO. 103, FIRST FLOOR, HITESH [sq ft. Bounded: - On the East by - FLAT NO. 102, On| 22.05.2026 | +Interest &
iluted: -0.25 0.57 -0.11 2.44 1.38 -2.44 Other Charges
Note: a) The above is an extract of the detailed format of Audited Standalone and Consolidated Financial Results for the quarter & year ended 31* March, 2026 filed with APARTMENT, PLOT NO. 32,ithe West by - PLOT NO. 33, 33-A AND 34, On the
the Stock Exchange under Regulation 33 of the SEBI (LODR) Regulations, 2015. The full format of the Audited Financial Results for the quarterand yearended March 31, GOPALBAGH, INDORE, MP North by - PREM NAGAR COLONY, On the South by -
2026isavailable on the website of the exchange i.e www.bseindia.com and on website of companyi.e. www.medicaps.com,. PLOT NO.32-A hYSIC3| Possession
b) SEBI vide its updated circular HO/38/13/11(2)2026-MIRSD-POD/ /3750/2026 dated January 30, 2026 has provided a special one year window, from February 05, - - — —
2026, to February 04,2027, forinvestors to re-lodge old physical share transfer deeds that were originally meL BSE For MEDI-CAPS LIMITED STATUTORY NOTICE :- The borrower/guarantor hereby notice do pay the sum mentioned above within 30 Days from the date of publication of
submitted before April 1,2019, but were rejected, returned, or not processed due to deficiencies. ; i%—KKGARG this notice failing which the aforesaid property will be auctioned and balance if any will be recovered with interest and cost fromyou. g Order
) You canalso accessed the results by scanning a Quick Response Code given below: MANAGING DIRECTOR Date : 23.05.2026 AuthorisedyOfficer
Date: 21.05.2026, Place : INDORE DIN: 00274321 Place: INDORE LIC Housing Finance Ltd

ANIL PUB.
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